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The Assistant Commissioner of Income Tax,
Circle-11, Pune.

....... srdareff / Appellant

qqa° / V/s.

Indo Global Infrastructure and Utility
Services Private Limited.

Office No.401 & 402, 4th Floor,

Great Eastern Plaza, Airport Road,
Yerawada, Pune-411 006.

PAN : AABCI7740M

...... 7T / Respondent

Revenue by : Shri Sudhendu Das
Assessee by : Shri Sumit Sumanda
qAaTs %I ai@ / Date of Hearing : 22.06.2021

MO #T drE / Date of Pronouncement : 22.06.2021

AT / ORDER

This appeal preferred by the Revenue emanates from the order of the
Ld. CIT(Appeal), Pune-1 dated 28.03.2017 for the assessment year 2013-14

as per the grounds of appeal on record.

2. The Ld. Counsel for the assessee submitted that the assessee wants to
withdraw the grounds of appeal in light of the assessee opting for resolution

under the provisions enumerated in the Direct Tax Vivad Se Vishwas Act,
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2020 (‘the VSV Act’) and has filed withdrawal application along with Form-3

in this regard.

3. The Ld. DR has no objection with regard to the withdrawal application

filed by the assessee.

4. After hearing the parties herein, we dismiss the appeal of the Revenue
as withdrawn with the condition that the Revenue is at liberty to file an

application to restore the appeal before this Tribunal.

5. In the result, the appeal of the Revenue is dismissed as withdrawn.

Order pronounced on 22rd day of June, 2021.
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